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' MADHYA PRADESH ACT

No. 10 or 2018

THE MADHYA PRADESH APPROPRIATION (NO. 3) ACT, 2018

{Received the assent of the Governor on the 27th March, 2018; assent first published in the ‘“Madhya Pradesh Gazette
(Extra-ordinary)”, dated the 28th March, 2018].

An Act to provide for the authorization of appropriation of money out of the Consolidated Fund
of the State of Madhya Pradesh to meet the amounts spent on certain services during the
financial year ended on the 31* day of the March, 2006 in excess of the amounts granted
for those services and for that year.

Be it enacted by the Madhya Pradesh Legislature in the sixty-Ninth year of the Republic of

India as follows:—
1. This Act may be called the Madhya Pradesh Appropriation (No. 3) Act, 2018.

3. From and oct of the Consolidated Fund of the State of Madhya Pradesh, the sums
specified in column (3) of the Schedule amounting in the aggregate to the sum of Thirty
seven crores fifty eight lakhs fourteen thousands five hundred eighteen rupees shall be deemed
to have been authorised to be paid and applied to meet the Amount. Spent on defraying the
charges in respect of the services specified in column (2) of the said Schedule during the
financial year ended on the 31% day of March, 2006 in excess of the amounts granted for
those services and that year.

3. The sums deemed to have been authorized to be paid and applied from and out of
the Consolidated Fund of the State of Madhya Pradesh under this Act Shall be deemed to
have been appropriated for the services and purposes expressed in the Schedule in relation
to the financial year ended on the 31* day of March, 2006.

Shert title.

Issue of Rs.
37,58,14,518 out
of the Consoli-
dated Fund of
the State of
Madhya Pradesh
to meet certain
excess expendi-
ture for the year
ended on 31*
March, 2006.

Appropriation.
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THE SCHEDULE
(See Section 2 and 3)

ey 2 3
No of vote Service & purpose Excess
Voted Charged ' Total
Rs. Rs. Rs.
y 06. Finance
‘ 26,96,26,909 0 26,96,26,909
24. Public works road and bridge b
7,75,06,394 0 7,75,06,394
39. Food, Civil Supplies and consumer
protection :
2,26,58,105 0 2,26,58,105
67. Public works building
59,49,876 59,49,876
21. Housing and Environment ‘
0 26,546 26,546
45. Minor Irrigation works
0 46,688 46.688
Total . . 37,57,41,984 73,234 37,58,14,518
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